| TEM NO 39 REA STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Cvil)No(s).28711-28712/2010
UDAI NARAI N RAI Petitioner(s)

VERSUS
BOARD OF REVENUE & ORS. Respondent ( s)
(Wth prayer for interimrelief )
Dat e: 18/08/2011 These Petitions were called on for hearing today.
For Petitioner(s)
Ni rni mesh Dube, Adv.
Abhi shek Bai d, Adv.

Ri t esh Khar e, Adv.
A. K. Prasad, Adv.

Ss5 %

For Respondent (s)
M. Amt Kumar, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Await return of notice of the unserved respondents.
Al'l the served respondents are granted four weeks time

for filing counter affidavit.

List the matter on 20.9.2011.

(SUNI L THOMAS)
S Regi strar



